ORISSA HIGH COURT

FILING REPORT ASON :30/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0002915/2020 GANESH SAHA SUSANTA KUMAR SAHU SAMBALPUR TOWN /54 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0002916/2020 TAPU @ DHANANJAYA MOHANTY SAMBEET PATTANAYAK /117 /2019
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0002917/2020 SATYAJT GIRI SP.DASH GHAGARBEDA /15 /2017
VS VS 0
STATE OF ODISHA I
4 BLAPL/0002918/2020 TIKESWAR MOHANTA @ SITU DEBASHISMITRA MALGODOWN /42 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0002919/2020 VESAJTANTY B.K.RAGADA BHASMA /80 /2019
VS VS 0
STATE OF ODISHA I
6 BLAPL/0002920/2020 HIMANSHU BHUSAN ROUTRAY @ ROUTRAY B.SRAYAGURU BANKI /39 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0002921/2020 RASABIHARI DASH @ RASABIHARY DASH  SMRUTI RANJAN MOHAPATRA BALLIGUDA /188 /2019
VS VS 0
STATE OF ODISHA I
8 BLAPL/0002922/2020 PRADIP KUMAR AGASTI HARIPAD MOHANTY INFOCITY PS/22 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0002923/2020 SUKANTI @ KUNDURI MUNDA @ SUKANTI HGATYA NARAYAN MISHRA-4 BHADRAK TOWN /101 /2020
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0002924/2020 ASHISH KUMAR NAYAK HARIPAD MOHANTY INFOCITY PS/22 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0002925/2020 K.BISWAJT PATRA SMRUTI RANJAN MOHAPATRA BALLIGUDA /188 /2019

VS
STATE OF ODISHA

VS
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12 BLAPL/0002926/2020 SATYABAN NAIK BIBHUDANANDA MOHAPATRA /10
VS VS 0
STATE OF ORISSA I
13 BLAPL/0002927/2020 RAJENDRA BEHERA BIBHUDANANDA MOHAPATRA 110
VS VS 0
STATE OF ORISSA I
14 BLAPL/0002928/2020 ASISH RATH @ BANKA SOUBHAGYA KUMAR DASH HINDOL /59 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0002929/2020 PREMANANDA DIGAL BIBHUDANANDA MOHAPATRA /10
VS VS 0
STATE OF ORISSA I
16 BLAPL/0002930/2020 KARTIKA @ KARTIK DIGAL BIBHUDANANDA MOHAPATRA /10
VS VS 0
STATE OF ODISHA I
17 CONTC/0001327/2020 M/S.BALASORE ALLOYSLTD. adv. /1
VS VS 0
BISHNU CHARAN SETHI I
18 CONTC/0001328/2020 HEMANTA KUMAR JENA ADV. /1
VS VS 0
GYANA RANJAN DAS Il
19 CRLA/0000265/2020 ACHHUTI @ BABAJPRADHAN@ ACHHATI PRANDRIAN RANJAN MOHAPATRA MAHANGA /101 /2018
VS VS 0
STATE OF ODISHA I
20 CRLA/0000266/2020 LUCKY @ MASTER @ SUBRATA PATTANAIK JUGALA KISHORE PANDA CHATRAPUR /131 /2017
Vs VS 0
STATE OF ODISHA I
21 CRLMA/0000087/2020 MONDAL NADER SOMANATH MITRA 110
VS VS 0
STATE OF ORISSA I
22 CRLM C/0000980/2020 GOPAL KRUSHNA PANDA SURYAKANTA DWIBEDI KHANDAPARA /32 /2012
VS VS 0
STATE OF ORISSA I
23 MACA/0000289/2020 DIVISIONAL MANAGER, M/S. IFFCO TOKIO G.ACBNM LI KHAN /1
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VS VS 3RD MACT JAGATSINGHPUR(Jagatsinghapur *)
SAKUNTALA MOHANTY Mac/0000177/2012
24 MACA/0000290/2020 THE MANAGER (LEGAL)/AUTHORIZED SIGNAADRM, M/KSHARCO TOKIO G.1.CO. LTD. /1
VS VS Il MACT (SD),BERHAMPUR(Ganjam)
SMRUTI SUPRAMNA Mac/0000191/2018
25 MACA/0000291/2020 DIVISIONAL MANAGFER, NEW INDIA ASSURANRE &0 QHANDRA MOHANTY /1
VS VS IV M.A.C.T,CUTTACK (Cuttack)
MAHAMMAD JULFUKAR ALLI Mac/0000523/2013
26 WP(C)/0011500/2020 RAJENDRA SAMAL SK.SANGANERIA /1
Vs VS 0
STATE OF ODISHA I
27 WP(C)/0011501/2020 KALIKINKAR MOHANTY MANOJKUMAR KHUNTIA /1
VS VS 0
CHIEF EXECUTIVE OFFICER, CESU I
28 WP(C)/0011502/2020 PRABHAT RANJAN PARIDA MANOJKUMAR KHUNTIA /1
VS VS 0
CHIEF EXCUTIVE OFFICER,CENTRAL ELECTRICITY SUPPLY UNIT I
29 WP(C)/0011503/2020 TANMAY MISHRA MANOJA KUMAR KHUNTIA /1
VS Vs 0
CHIEF EXECUTIVE OFFICER, CESU I
30 WP(C)/0011504/2020 NARESH KUMAR SAHOO MANOJA KUMAR KHUNTIA /1
Vs VS 0
CHIEF EXECUTIVE OFFICER, CESU I
31 WP(C)/0011505/2020 BISWANATH SWAIN MANOJA KUMAR KHUNTIA /1
VS VS 0
CHIEF EXECUTIVE OFFICER, CESU I
32 WP(C)/0011506/2020 PRADEEP KUMAR DAS MANOJA KUMAR KHUNTIA /1
VS VS 0
CHIEF EXECUTIVE OFFICER, CESU I
33 WP(C)/0011507/2020 SUVENDU PRADHAN MANOJA KUMAR KHUNTIA /1
Vs VS 0
CHIEF EXECUTIVE OFFICER, CESU I
34 WP(C)/0011508/2020 BALUNKESWAR SAHOO L.K.MOHANTY /1
VS VS 0
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STATE OF ORISSA

I

35 WP(C)/0011509/2020 NILIMA SAHOO JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
36 WP(C)/0011510/2020 BHANU PRAVA PARIDA JK.KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
37 WP(C)/0011511/2020 BHARAT CHANDRA BHUYAN GOKULANANDA PADHI /1
VS VS 0
STATE OF ODISHA I
33 WP(C)/0011512/2020 M/S. SRI RAVI BRICKS SISIR KUMAR PUROHIT /1
VS VS 0
ANDHRA BANK I
39 WP(C)/0011513/2020 KENDRAPARA PRIVATE BUS OWNER ASSOCIAWIONCUMAR NATH /1
VS VS 0
STATE OF ODISHA I
40 WP(C)/0011514/2020 ODISHA ABHIBHABAK MAHASANGHA V.NARASINGH /1
Vs VS 0
UNION OF INDIA I
a1 WP(C)/0011515/2020 BINOD BIHARI NAIK RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
42 ABLAPL/0004776/2020  RAJKARNA ARUN KUMAR BUDHIA KANTAMAL /76 /2019
VS VS 0
STATE OF ODISHA I
43 ABLAPL/0004777/2020  GANESH @ GANESWAR BASTIA ARUN KUMAR BUDHIA KANTAMAL /75 /2019
Vs VS 0
STATE OF ODISHA I
44 ABLAPL/0004778/2020  ALOK KANDI SAMBEET PATTANAYAK KAKATAPUR /38 /2020
VS VS 0
STATE OF ODISHA I
45 ABLAPL/0004779/2020  BIJAY DAS @ BIJAY KUMAR DAS ASHOK KUMAR SAHOO MAHAKALPARA /50 /2020

VS
STATE OF ODISHA

VS
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46 ABLAPL/0004780/2020 ~ SANDEEP KUMAR MALLA SATYA RANJAN MULIA JAGATSINGPUR /121 /2020
VS VS 0
STATE OF ODISHA I
47 ABLAPL/0004781/2020  BISHNU CHARAN MUDULI UNMESH CHANDRA JENA BHADRAK RURAL /248 /2020
VS VS 0
STATE OF ODISHA I
48 ABLAPL/0004782/2020  KUBER NAYAK @ KUBER DASNAYAK TUKUNA KUMAR MISHRA DABUGAM /04 /2020
VS VS 0
STATE OF ODISHA I
49 ABLAPL/0004783/2020  RAVI KUMAR RUDRA RAJU SHANTI PRAKASH MOHANTY PADMAPUR /18 /2020
VS VS 0
STATE OF ODISHA I
50 ABLAPL/0004784/2020  SK.NAJM HOSSAIN DIBYA JYOTI SAHOO TIHIDI /141 /2020
VS VS 0
STATE OF ODISHA I
51 ABLAPL/0004785/2020  SANAT KUMARNAYAK @ SANAT NAYAK  DIBYA JYOTI SAHOO TIHIDI /71 /2020
VS VS 0
STATE OF ODISHA I
52 ABLAPL/0004786/2020  BINOD KUMAR GOUDA SSRAY-2 DHARAKOT PS/175 /2019
VS VS 0
STATE OF ODISHA Il
53 ABLAPL/0004787/2020  AKHAYA MAHARI DEBASIS TRIPATHY NIMAPADA /95 /2020
VS VS 0
STATE OF ODISHA I
54 ABLAPL/0004788/2020  ARJUN BISSOYI DEBASIS TRIPATHY PAPADAHANDI /45 /2020
Vs VS 0
STATE OF ODISHA I
55 ABLAPL/0004789/2020  PANKAJPRADHAN PARTHA SARATHI NAYAK COLLIERY /89 /2020
VS VS 0
STATE OF ODISHA I
56 ABLAPL/0004790/2020  BUNU @ DEEPAK KUMAR SAHOO LAXMI NARAYAN PATEL DHENKANAL SADAR /94 /2020
VS VS 0
STATE OF ODISHA I
57 ABLAPL/0004791/2020  ROHIT KUMAR PRUSETH SISIR KUMAR PUROHIT SAMBALPUR TOWN /111 /2020
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VS VS 0
STATE OF ODISHA I
58 ABLAPL/0004792/2020  AJT KUMAR SETHI SURYAKANTA DWIBEDI FATEGARH /44 /2020
VS VS 0
STATE OF ODISHA I
59 ABLAPL/0004793/2020  SAMBHUNATH MOHANTA AMIT KUMAR NATH PATNA /62 /2020
VS VS 0
STATE OF ODISHA I
60 ABLAPL/0004794/2020  SAHADEV BISOYE SURYAKANTA DWIBEDI PAPADAHANDI /45 /2020
VS VS 0
STATE OF ODISHA I
61 ABLAPL/0004795/2020  AKSHYA KUMAR PATRA ARUN KUMAR BUDHIA BOUDH /48 /2018
VS VS 0
STATE OF ODISHA I
62 ABLAPL/0004796/2020  DROUPADI MALIK SATYA NARAYAN MISHRA-4 BASUDEVPUR /28 /2020
VS VS 0
STATE OF ODISHA I
63 ABLAPL/0004797/2020  RABINARAYAN SAHU SMRUTI RANJAN MOHAPATRA CUTTACK VIGILANCE /01 /2020
VS Vs 0
STATE OF ODISHA I
64 ABLAPL/0004798/2020  KUNTALA BEHERA MANAS PATI /10
VS VS 0

STATE OF ODISHA
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1 339/2020 KUNU @ SANTOSH KUMAR ROUT-MP SP.DAS
BLAPL/10880/2019

2 468/2020 DIVISIONAL MANAGER, M/S. IFFCO TOKIO G.I.CO. LTD.-MIBAM ALI KHAN
MACA/289/2020

3 469/2020 THE MANAGER (LEGAL)/AUTHORIZED SIGNATORY, M/K &DARC@ MOKHAS.1.CO. LTD.-MP
MACA/290/2020

4 47012020 DIVISIONAL MANAGFER, NEW INDIA ASSURANCE CO. L RDRMRL CHANDRA MOHANTY
MACA/291/2020

5 590/2020 ACHHUTI @ BABAJPPRADHAN@ ACHHATI PRADHAN-MPSMRUTI RANJAN MOHAPATRA
CRLA/265/2020

6 591/2020 ACHHUT! @ BABAJPRADHAN@ ACHHAT! PRADHAN-MPSMRUTI RANJAN MOHAPATRA
CRLA/265/2020

7 5196/2020 ARJUN CHARAN SWAIN-MP PRAFULLA KUMAR RATH
WP(C)/11412/2020

8 5197/2020 MADHUSMITA DAS-MP PRAFULLA KUMAR RATH
WP(C)/11413/2020

9 5198/2020 RABI NARAYAN DASH-MP M/S.BAIDHAR SAHOO
WP(C)/4519/2020

10 5199/2020 SUBASH KU. PRADHAN-MP BAIDHAR SAHOO
WP(C)/4655/2020

11 5200/2020 MIR ABU OBEDA-MP JEET SWARUP SAMAL
WP(C)/4956/2020

12 5201/2020 NANDA KISHORE JENA-MP JEET SWARUP SAMAL
WP(C)/5473/2020

13 5202/2020 BHARAT CHANDRA BHUYAN-MP GOKULANANDA PADHI
WP(C)/11511/2020

14 5203/2020 M/S. SRI RAV| BRICKS-MP SISIR KUMAR PUROHIT
WP(C)/11512/2020

15 5204/2020 KENDRAPARA PRIVATE BUS OWNER ASSOCIATION-MP AMIT KUMAR NATH
WP(C)/11513/2020

16 5205/2020 LHG METAL TWO PVT. LTD.-MP SASWAT KUMAR ACHARYA
WP(C)/10965/2020

17 5206/2020 ODISHA ABHIBHABAK MAHASANGHA-MP V.NARASINGH
WP(C)/11514/2020
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